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 [प्रो  निर्मला  कसार  शक्तावत]

 क

 शुभ  से  श्राखिर  तक  व्यय  करने  पड़ते  हैं
 ।  पर

 इस  व्यय का  प्रभा  उपयोग नहीं  होता  क्योंकि

 सैनिक  स्कूलों में  शिक्षा  प्राप्त  70  प्रतिशत

 विद्यार्थी एन०  डी+  ए०  में  पास  नहीं  हो

 खर्चा  व्यर्थ  हो  जाता  है  ।  मत: मैं  रक्षा

 मती

 करूंगी  कि  देश  में  नये  5  रीजनल  सैनिक

 कालेज बनें  |  उनमें  से  एक  राजस्थान

 भी  हो  क्योंकि यह  वीरों की  भूमि

 खर्चा  करने  के  बाद  qo  जी०
 सी०  द्वारा

 प्रदत्त  राशि से  इन.  सेनिक  कालेजों  को

 चलाया जा  सकता  है  ।  ऐसे.  रीजनल

 सैनिक  कालेजों  के  बनने  से  सरकार  सैनिक

 स्कूल  से  निकले  विद्यार्थियों पर  किये  गये

 व्यय  का  सदुपयोग कर  सकेगी  ।  विद्यार्थी

 स्नातक  स्तर  तक  सैनिक  शिक्षा  लेने  के  बाद

 किसी  भी  जल,  थल  कौर  नभ  रक्षा  सेवा

 के  लिए  तैयार हो  जायेंगे  ।  एन  डी
 ०

 Ro  के  अतिरिक्त  अन्य  भ्र 0 टी 0 एस 0; टी  0  एस०:

 कराई  एम०  ए०  या  अन्य  रक्षा  सेवा  में

 जा.  सकेंग े।

 MR,  DEPUTY  SPEAKER:  _  Shri
 Moo!  Chand  Daga  and  Shri  Girdhari
 Lal  Vyas  support  i.

 प्रो०  निकला.  कुमारी.  शक्तावत :

 यहां  से  शिक्षा  प्राप्त  व्यक्ति  रक्षा  सेवा  में

 नहीं  जा  सके,  वह  सैनिक  स्कूलों  के  लिए
 अच्छे  व्याख्याता भी  बन  सकेंगे  ।  अत:

 रीजनल  सैनिक  कालेज  कं  योजना  पर  सरकार

 ध्यान  दे  ॥
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 (४)  FINANCIAL  ASSISTANCE  TO  PRISONERS:
 RELEASED  RECENTLY  FROM  PAKISTAN  |
 JAILS

 SHRI  A.  K.  BALAN  (Ottapalam):
 Mr.  Deputy-Speaker,  Sir,  it  is  a  matter
 of  great  relief  and  satisfaction  that  ten
 prisoners  who  were  in  the  Pakistan
 jails  for  the  last  few  years  are  at  least

 released,

 I  had  visited  the  psychiatric  ward
 of  Dr.  Ram  Manohar  Lohia  Hospital
 where  they  are  put  up.

 Some  of  them  have  lost  their  men-
 tal  balance  and  require  psychiatric
 treatment.  But  five:  of  them  are
 quite  normal  and  there  is  no  need  of

 keeping  them  in  psychiatric  ward
 which  is  already  declared  by  medical
 authorities.  Out  of  these,  there  are
 three  people  trom  Kerala  who  ।  are
 from  my  constituency  and  nearby
 area.  They  are  Mr.  Neehikkatial

 Hyder  of  Vilayoor,  Mr.  Poonthiruthi
 Sivaraman  of  Irumbilassery  (Ottap-
 palam)  and  Mohammed  Chembakab-

 ssery  of  Edakkara,  Nilanbur.  I  had

 a  detailed  discussion  with  them  and
 they  disclosed  me  that  they  are  very

 eager  to  meet  their  aged  mothers  and

 relatives  whom  they  have  not  met
 for  years.  They  come  from  very  poor
 families  and  hence  their  relatives  are
 not  in  a  position  to  come  to  Delhi  and
 receive  them.

 I  take  this  opportunity  to  request
 the  Government  through  you,  Sir,  to
 make  all  arrangements  and  meet  the

 expenses  so  that  they  can  reach  Ker-
 ala  without  any  delay  and  पिही]  their
 long  desire  of  meeting  their  relatives.

 MR,  DEPUTY  SPEAKER:  ।  als0
 recommend  this  case  to  the  Railway
 Minister.  He  will  make  the  arrange-
 ment.

 (vi)  SETTING  Up  OF  A  FERTILIZER  UNIT
 IN  CENTRAL  SECTOR  AT  SAWAI  Mae
 DHOPUR  IN  RAJASTHAN

 SHRI  KRISHNA  KUMAR  GOYAL
 (Kota):  Sir,  a  proposal  to  set  up  8
 fertiliser  complex  in  the  Central  Sec-
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 tor  in  Sawai  Madhopur  district  of

 Rajasthan  js  under  active  considera-
 tion.  Sawai  Madhopur  is  a  backward
 district  af  Rajasthan.  The  district
 has  a  large  population  and  a  consid-
 erable  number  of  unemployed  edu-
 cated  youth.  In  the  absence  of  any
 large-scale  industrial  ventures,  the

 population  in  that  district  is  deep
 drowned  in  poverty  and  unemploy-
 ment.  Sawai  Madhopuf  has  an  ideal
 location  with  abundance  of  land,  water

 power  and  peaceful  atmosphere.  The
 people  of  that  area  are  simple,  hard-

 working  and  laborious.

 Central  investment  in  Rajasthan
 had  remained  static  for  a  long  time  in
 the  past  and,  therefore,  the  proposed
 fertiliser  plant  in  Sawai  Madhopur
 would  go  a  iong  way  in  speeding  up
 industrial  development  and  _  genera-
 ting  employment,  in  the  backward
 State  of  Rajasthan.  A  Central  team

 has  already  visited  several  places  in
 this  connection  and  a  decison  is  likely
 to  be  reached  finally  soon,

 Rajasthan  has  vast  industrial  po-
 tential  lying  untapped  and  unexplored
 so  far  even  in  the  matter  of  setting
 up  oil,  refineries,  the  claim  of  Rajas-
 than  was  ignored  and  preference  was

 given  to  Mathura  ४५  the  Centre.
 Sawai  Madhopur  offers  all  that  is  re-

 quired  for  a  large  size  fertiliser  unit.
 Sawai  Madhopur  15  situated  on  the

 broad-gauge  on  the  Western  Railway.
 I  therefore,  urge  upon  the  Central
 Government  to  make  an  early  ann-
 ouncement  of  its  firm  decision  to  set

 up  the  fertiliser  unit  in  the  Central

 Sector  at  Sawai  Madhopur.

 (vii)  STEPS  TO  GIVE  RELIEF  TO  FARMERS

 EFFECTED  BY  DROUGHT.

 को  हरिकेश  बहादूर  (गोरखपुर) :

 उपाध्यक्ष  महोदय,  देश  के  विभिन्न  भागों

 में  भयकर  सुखे  की  स्थिति  उत्पन्न  हो  गई

 है  ।  प्रव०  के  कारण  किसान  खरीफ  की

 wan  की  बुझाई  करने  में  श्रसमर्थे  हैं  ।

 हड  एड  4  10
 (SAKA)  Rule  877  374

 मुख्य  रूप  से  उत्तर  प्रदेश,  बिहार,  उड़ीसा,
 मध्य  प्रदेश,  पश्चिम  बंगाल,  राजस्थान .

 हरियाणा  और  पंजाब  शादी  राज्य।  में  वर्षा

 न  होने  के  कारण  कृषि  कार्य  एकदम  ठप्प

 qs  गये  हैं  ।  यदि  यह  स्थिति  बनी.  रही

 तो  देश  के  सामने  भंयकर  दुर्भिक्ष  की  स्थिति

 उत्पन्न हो  सकती  है  ।

 अतः  ऐसी  किसी  भी  स्थिति  का  सामना

 करने  के  लिये  सरकार  को  पहले  से  पुरी

 तरह  तैयार  रहना  चाहिये  तथा  वर्तमान

 समय  में  किसानों  को  राहत  देने  के  लिये

 सभी  प्रकार की  सरकारी  वसूली  बन्द

 कर  दी  जानी  व  हिये  और  बेरोजगार कृषि

 मजदूर!  को  जीविका  प्रदान  करने  के  लिये

 ग्रामीण  विकास  कार्यक्रमों को  तेजी.  से

 प्रारम्भ  किया  जाना  चाहिये  ।  इस  कार्य

 में  किसे  भी  प्रकार  का  विलम्ब  खतरनाक

 सिद्ध हो  सकता  है  ।

 (viii)  NEED  TO  PROVIDE  SPECIAL  REBATE  ON

 HANDLOOM  CLOTH  1  TAMIL  NaAbDU
 DURING  DEPAVALI  AND  PONGAL  Days.

 SHRI  r.  KANDASWAMY:;  (Tiru-
 chengode)  Every  year  during  Deepa-
 vali  and  Pongal  days  i.e.  for  about
 20  days,  there  used  to  be  20  percent
 rebate  on  Handloom  cloths  manufac-

 tured  in  Tamil  Nadu.  This  20  per
 cent  rebate  will  be  met  by  Central

 and  State  Governments  ४  sharing
 50  per  cent  each.  During  Handloom
 Exhibition  5.८.  in  April—May  also,
 there  will  be  10  per  cent  to  20  per
 cent  rebate  on  handloom  cloths.
 With  the  result  the  handloom  cloth

 manufactured  had  a  good  clearance

 throughout  the  year.  Inspite  of  that,
 it  is  understood,  the  Handloom  cloth

 worth  Rs.  70  crores--in  primary  so-

 cities  Rs.  20  crores)  and  Co-optex
 Rs.  50  crores—have  got  accumula-
 ted  in  Tami]  Nadu.  Due  to  this,  the

 poorer  sections  of  the  weaving  com-

 munty  have  been  very  much  adver-


